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De'~lopmfnt or Tourist Centres In 
Hili Areas 

·545. SHRI G. DEVARAVA NAIK; 
WHJ the Minister of TOURISM be pleased 
to state: 

(a) whether Government propose to 
develop more tourist centres in hill 
areas; 

(b) if so, whether Ullar Kannada 
district in Karnataka is being developed 
for prom~tjon of tourism and whether 
Union Government are going to sanction 
more centres in this hill district; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM (SHRI 
GIRIDHAR GOMANGO): (a) Yes, 
Sir. 

(b) Ye~, Sir. 

(c) On the basis of a proposal received 
from the Government 0f Karnataka, the 
Central Ministry of Tourism has approved 
in principle construction of a Beacp Resort 
at Karwar at an estimated cost of Rs. 
13.33 lakhs. Other proposals wi II be 
taken up for sanction of financial assis-
tance as and when they are received from 
the Government of Karnataka. 

Workers Participation in Man8Ke-
ment 

*5'1. DR. B.L. SHAILESH : 

SHRI T. BASHEER: 

WiJl the Minister of LABOUR be 
pJeasecJ to state: 

(a) \fbether· as a fo)Jow .. up of the 
announcement. made by Finance Minister 
in his Budget Speech, extending 100 per 

cent exemption from income tax to companies 
on expenditure incurred in connection with 
the introduction of the workers rarticipa· 
lion in manaaement schemes, Government 
have worked out any mechanism for 
determination of the representative strenath 
of the Unions; 

(b) if so, the details thereof; aDd 

(c) if not, how the workers' re~resenta .. 
tion on the companies is proposed to be 
determined ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI 
JAG DISH TYTLER) : (a) to (c) No 
chanje is contemplated in the Scheme of 
Employees' Participation in Manaaement 
notified by the Government vide Resolution 
No. L. 56011/1/83·Desk I (B) dated 30th 
December, 1983. The manaaement is 
required to consult the concerned trade 
union leaders and evolve, throuah con-
bensus, the mode for the representation of 
workers at aU levels at which the Scheme 
would be implemented. Any expenditure 
incurred in the implementation of the 
Scheme would be covered by the Finance 
Minister's announcement. 

Accident in Pandaveswar CoJJfery 

5508. SHRI PURNA CHANDRA 
MALIK: 

DR. SUDHIR ROY: 

WiJI the Minister of LABOUR be 
pleased to state: 

(a) whether any accident took paJce in 
Pandaveswa'r colliery's West section tB' pit 
on 1 December, 1987; 

(b) if so, the details thereof; 

(c) whether the required mInimum 
medical facilities and the primary safety 
equipments are not available at the 
colliery. if so, the reasons thereof; and 

(d) the steps being taken aaainst the 
colliery for violations of the rules '1 

THE MINISTER. OF STATE OF THE 
MINISTRY OF LABOUR (SHRI 
JAGDISH TYTLER): (a) Yes, Sir. 

(b) An underground loader received 
serious bodiJy injuries owing to blasting at 
a working face and succumbed to his 
injuries subsequentJy. 

(c) Medical facilities iocludina primary 
equjpment are provided at the colliery. 

(d) The shotfirer who was heJd tOapon- ,.. 
sible for th~ accident was suspended. 


